FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
GREENLEAF COMMERCE PRIVATE LIMITED

Skno | Particulars Details
L. Name of Corporate Debtor Greenleaf Commerce Private Limited
2, Date of Incorporation of Corporate Debtor 05/11/2012

3. | Authority under which Corporate Debtor is | Registrar of Companies, Mumbai Maharashtra.
Incorporated

4. |Corporate Identity Number of Corporate Debtor | U51909MH2012PTC237541

Shop No 5, Rama Smruti, B Wing, Ground floor, Plot H-

5. Address of the Registered Office of Corporate 11, Sectore 14, Diwale / Belapur, Mumbai City, Navi

et Mumbai — 400614.
5. Date of closure of Insolvency Resolution | j3th November, 2023
Process
—
7. | Liquidation Commencement Date of Corporate 6 Tz 2034
Debtor (Order uploaded and downloaded on 28" May, 2024)

8. | Name and registration number of the Insolvency | Mr. Raghunath Sabanna Bhandari
Professional acting as Liquidator Reg No.: IBBI/ IPA-002/ IP-N01023/ 2020-2021/ 13276

Flat No.501 Raj Atlantis 2, Opp. SVP High School,
9. Address and E-mail of the liquidator, as | Kanakia, Mira Road, Thane, Maharashtra — 401107.

registered with the Board
E-Mail ID: raghunathsb@yahoo.com

Office No. 402, 4" Floor, "A" Wing, Pushp Vinod No.2,
10. | Address and E-mail to be wused for |S.V.Road, Borivali West, Mumbai - 400 092.

correspondence with the Liquidator
E-Mail ID: greenleafcirp@gmail.com

11. | Last Date for Submission of Claims 27" June, 2024

Notice is hereby given that National Company Law Tribunal, Mumbai Bench-II has ordered the commencement
of liquidation of the Greenleaf Commerce Private Limited on 16™ May, 2024.(Order uploaded and downloaded
on 28™ May, 2024)

The stakeholders of Greenleaf Commerce Private Limited are hereby called upon to submit their claims with
proof on or before, a7t June, 2024 to the liquidator at the address mentioned against item 10,

The Financial Creditors shall submit their proof of claims by electronic means only. All other creditors may
submit the claims with the proof in person, by post or by electronic means. Submission of false or misleading
proofs of claim shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims submitted by such a
stakeholder during the corporate insolvency resolution process under the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016, shall be dee; itted
under section 38. ;

Date: 31-05-2024
Place: Mumbai




FRIDAY, MAY 31, 2024
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FORM B
PUBLIC ANNOUNCEMENT
(Reguiation 12 of the Insalvency and Barkrupicy Board of Inma:
(Ligudation Process) Reguiatians, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
_GREENLEAF COMMERCE PRIVATE LIMITED

3\ Particulars Details
1 Nama of Comporate Debtor Greenleal Commeros Prvaie Limied
2| Dateof Incarperabon of o .
| Corporate Debtor il
3 | Authoemy undee which Carporata Ragistrar of Companies,
Dubke 5 Ina:«pam Mumbai Maharashira,
‘4 Caorporaa identity Numbac of | 5 2
Fotvorta et | Ussommzoueorer |
51 Address of the Registered Office | -Shop Na 5, Rama Smeull, B Wing,
chcmor;R?a?Debmr | Ground fioor, Plot H-11, Sectore 14,
| Diwale { Belapur, Mumbai Ciy, Navi
| Mmoo - 400614
_ | Date of cosute of Insolvency ‘ 13" November, 2023
.f’. Resohion Prooess .
71 Liqucabon Commonaemenl ‘ 16" May, 2024 (Order uploacad and

Date of Corporate Debitor doarioaded on 25° May, 2024)

'8 | Name and regis¥ation rumber | Mr. Raghuinatn Sabanna Bhandar
| of the Inscivancy Profassional | Rag No- IBBY IPA-002) IP-NO1023

| 2cing as Lauidaky | 2020-2023/ 13276
g | Address and E-mail of the | Flat N6 501 Raj Adants Z, Oap,
ligidator, as rogstared with | SVP High School, Kenaka, Mia

the Board | Road, Thane, Maharashara - 401107
| E-Mat 10: raghunathsb@iyahoo.com

10, Address and E-mall tobe used | Offioe No. 402. 4° Fioor, *A" Wing,
| for comesponcence with the | Pushp Vinod No 2, S, V. Road,
Liguicator Borveali Wesl, Mumbay - 400 052
E-Mail ID: greenieaicrpi@amai.com
11 Last Dat for Submssion of Clams | 27° June, 2024

Notica s hesety gvan that Natans Catmarr,' Law Trlcma! Mumbsai Banch-
Il has orcarad the commeancament of liquidation of the Greerleal Commerce
Privata Limited on 167 May, 2024 .(Order upladad and doanioaded on 28°
May, 2024)

The staksholders of Greerieal Commerce Private Limited are hereby calbiod
upan to submit thesr ciams with peoat an or beforg, 277 June, 2024 o the
Iquidator stihe aadress menticnad aganstiteen 10

The Financizl Credtors shall subnst thair proof of claims by electronic means
anly Al athar crediices may submit the claims with the proof in parson, by past
of by slectronic maans.  Submission of fatse or miskeading procks of claim
shallatiract penaities

In case 3 stakeholger does not submit &5 dams dunng the bquidatan
pracess, tha dams submsted by such a siakeholder during the cocporate
nsalvancy rasalution procass under the nsolvency and Bankrupicy Board of
Inda {Insolvancy Resaltion Prooass for Corporata Parsons) Regulasons,

2018 shall be doemead 10 be submtied undor sucticn 33,
Raghunath Sabanna Bhandari

Date: 31-05-2024 Liguidator
Placa: Mumbaé Reg. No,: IBBU |PA-D02 IP-NO10ZW 2020-202" 13276
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